Securities and Exchange Board of India

Completion of Recovery Certificate No. 8953 of 2025 dated November 28, 2025
issued against Himanshu Mahendrabhai Patel (PAN: BEHPP8092K), Raj
Mahendrabhai Patel (PAN: DDNPP8715E), Jaydev Zala (PAN: ABTPZ5894K),
Mahendrabhai Bechardas Patel (ABNPP4581B), Kokilaben Mahendrabhai Patel
(DAUPP2977L) and Avaniben Kirankumar Patel (CQIPP0707R) in the matter of
Stock Recommendations using Social Media Channel.

1. Recovery Certificate No. 8953 of 2025 dated November 28, 2025 was drawn against
Mr. Himanshu Mahendrabhai Patel (PAN: BEHPP8092K), Mr. Raj Mahendrabhai
Patel (PAN: DDNPP8715E), Mr. Jaydev Zala (PAN: ABTPZ5894K), Mr.
Mahendrabhai Bechardas Patel (ABNPP4581B), Ms. Kokilaben Mahendrabhai Patel
(DAUPP2977L) and Ms. Avaniben Kirankumar Patel (CQIPP0707R) for a sum of
Rs. 2,82,37,996/ - (Rupees Two Crore Eighty Two Lakh Thirty Seven Thousand Nine
Hundred Ninety Six Only) along with further interest, all costs, charges and
expenses incurred in respect of all the proceedings taken for recovery of the said
sum, for non-payment of penalty imposed jointly and severally by WTM Order No.
WTM/ AN/ISD/ISD-SEC-3/25879/2023-24 dated April 26,2023 read with Honble
SAT Order dated December 05, 2024 in the matter of Stock Recommendations using
Social Media Channel.

2. In view of receipt of entire outstanding dues of Rs. 2,11,93,306.09/- (Rupees Two
Crore Eleven Lakh Ninety Three Thousand Three Hundred Six and Nine Paisa
Only) which includes interest and costs, due under aforesaid recovery certificate,
recovery in said matter stands completed in exercise of powers under sub section
(1) of Section 28A of the Securities and Exchange Board of India Act, 1992 read with
relevant provisions of the Income-tax Act, 1961.

Given under my hand and seal at Mumbeai this 30t day of April, 2026.

RECOVERY OFFICER
SR RIS R
PANKA YiIVARAJ SHINDE
39, SEIRIREa
Dy. General Mz Recovery Officer
YR 5t I R arE

Securitigs and

«change-Board-ofindia

o . o . “"9 ' Mumbai

Wt wa, S i, dist el B, §aS - 400051

SEBI Bhavan, "G" Block, Bandra Kurla Complex, Mumbai — 400 051
www.sebi.gov.in | 022 - 2644 9000 / 4045 9000



